GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY
(DEPARTMENT OF COMMERCE)

LOK SABHA
UNSTARRED QUESTION NO. 2371
TO BE ANSWERED ON 1* AUGUST, 2016

DEVELOPMENT OF EXPORT INFRASTRUCTURE
2371. SHRI RABINDRA KUMAR JENA:

Will the Minister of COMMERCE & INDUSTRY (a1f0Isa Ud 3¢rer AT ) be

pleased to state:

(a) whether the State Governments are involved in creating appropriate export infrastructure
and if so, the details thereof;

(b) the details of funds allocated to all the States under the Assistance to States for
Infrastructure Development of Exports (ASIDE) Scheme and other Allied Activities Schemes
along with the achievements made thereunder, State-wise; and

(c) the completion status of all Central component and State component projects in this
regard till date?

ANSWER
IO Ud T 5T HAT (STl e diarao) ([ds T9R)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(INDEPENDENT CHARGE)
(SMT. NIRMALA SITHARAMAN)

(@): Yes Madam, The State Governments are involved in creation of export
infrastructure. Prior to 2015-16, State Governments were provided funds for
development of export infrastructure through Assistance to States for
Developing Export Infrastructure and other Allied Activities (ASIDE) Scheme.
Owing to increased devolution of taxes to States as recommended by the 14™
Finance Commission and the consequent delinking of the ASIDE scheme from
central support in the budget 2015-16, the States have been requested to take
up such projects from the increased funds available to them.

(b)& (c): The details of financial assistance provided to various States/UTs
under State Component of ASIDE Scheme during last three years is at
Annexure-l. As per the status updated by the State Governments / Central
Agencies on the Web Enabled Monitoring System (WEMS) of ASIDE Scheme,
a total of 1704 projects have been approved under State Component of ASIDE,



out of which 1102 projects have been completed. 479 projects have been
approved under Central Component of ASIDE, out of which 386 projects have
been completed. Completion status of projects under State Component and
Central Component are placed at Annexure-Il and Annexure-Ill.

Annexure-I|

Details of fund released to States/ UTs under State Component of ASIDE Scheme during
the last three years

S.No Released 2012- | Released 2013- | Released 2014-
Name of the Stats/UT 13 14 15
1 Andhra Pradesh 36.44 39.09 20.38
2 Telangana 0 0 20.38
3 Maharashtra 64.00 64.00 64.00
4 Haryana 21.10 21.26 23.26
5 Karnataka 45.77 45.77 45.77
6 Kerala 16.62 20.94 20.94
7 Uttar Pradesh 18.95 46.24 50.04
8 West Bengal 31.53 31.53 0.00
9 Punjab 14.28 14.28 15.98
10 | Rajasthan 21.58 21.58 22.14
11 | Orissa 18.00 18.00 18.00
12 | Himachal Pradesh 5.27 5.27 5.27
13 | Gujarat 64.00 64.00 64.00
14 | Madhya Pradesh 19.40 19.40 19.40
15 | Tamil Nadu 59.77 60.66 62.18
16 | Assam 29.41 48.84 48.84
17 | Manipur 4.56 4.56 4.56
18 | Meghalaya 11.61 11.61 11.61
19 | Mizoram 4.30 4.30 4.30
20 | Nagaland 3.63 3.63 3.63
21 | Sikkim 2.70 2.70 2.70




22 | Tripura 10.25 10.25 10.25
23 | Chhattisgarh 5.84 5.84 5.84
24 | Goa 6.12 6.12 0.00
25 | Jharkhand 3.145 6.29 6.29
26 | Arunanchal Pradesh 0 0 3.53
27 | Bihar 3.92 14.51 0.00
28 | Uttarakhand 2.54 0 0.00
29 | Jammu & Kashmir 0 0 0.00
30 | Dadra & Nagar Haveli 0 0 0.00
31 | Daman & Diu 0 0 0.00
32 | Delhi 0 0 0.00
33 | Chandigarh 0 0 0.00
34 | Lakshadweep 0 0 0.00
35 | Pondichery 0 0 0.00
36 | Andaman & Nicobar 0 0 0.00

Total 524.73 590.67 553.29

*  From FY 2015-16, the ASIDE scheme has been delinked from support of centre, hence no

funds were released to States/UTs during current FY.




Annexure-ll

States-wise status of projects approved under State Component of ASIDE

S.No. State Sanctioned Cancelled Completed
1. Andman& Nicobar 1 0 1

2. Andhra Pradesh 105 5 85
3. Arunanchal Pradesh 31 0 27
4. Assam 78 2 49
5. Bihar 2 0 0

6. Chhattisgarh 20 7 5

7. Chandigarh 1 0 1

8. Daman & Diu 14 0 3

9. Delhi 3 2 0
10. Dadar& Nagar Haveli 2 0 1
11. Gujarat 71 9 46
12. Goa 26 8 9
13. Himachal Pradesh 140 8 113
14. Haryana 71 0 54
15. Jharkhand 11 1 3
16. Jammu & Kashmir 10 0 4
17. Karnataka 134 16 102
18. Kerala 41 5 25
19. Lakshadweep 10 0 0
20. Meghalaya 38 0 24
21. Maharashtra 160 52 104
22. Manipur 74 0 63
23. Madhya Pradesh 65 0 44
24, Mizoram 59 0 12
25. Nagaland 23 0 11




26. Orissa 44 14 19
27. Punjab 41 3 31
28. Pondichery 6 1 2

29. Rajasthan 36 7 24
30. Sikkim 35 0 23
31. Tamil Nadu 128 22 78
32. Tripura 33 1 25
33. Uttranachal 10 0 1

34. Uttar Pradesh 116 17 72
35. West Bengal 65 2 41

Total 1704 182 1102




Agency-wise status of projects approved under Central Component of ASIDE

Annexure-lll

S.No. Central Agency Sanctioned | Cancelled | Completed
1. APEDA 13 2 10
2. Government of Andhra Pradesh 1 0 0
3. Border Roads Organisation,New Delhi. 4 1 3
4, Coffee Board 1 0 1
5. Cashew EPC, Kerala 2 0 2
6. Chennai Port Trust 1 0 0
7. Council for Leather Exports, Chennai 11 2 4
8. CONCOR, New Delhi 3 0 1
9. Cochin Port Trusts 5 1 2
10. Cochin Special Economic Zone 37 3 32
11. Central Warehousing Corporation, New Delhi. | 7 0 5
12. DC(SSI) 1 1 0
13. Ministry of Commerce 1 0 1
14. M.P. State Electronics Development 1 0 1
Corporation, Bhopal - - -
15. Engineering EPC, Kolkata 1 0 1
16. Export Promotion Council Handicrafts, New c 0 c
Delhi. - - -
17. Footware Design &Development 8 0 8
Institute,Noida. - - -
18. Falta Special Economic Zone 54 1 52
19. Gems &Jewellery Export Promotion 4 1 1
Council,Mumbai. - - -
20. Government of Mizoram 2 0 2
21. Government of Manipur 3 0 2
22. Greater Noida Industrial Development 1 0 1

Authority, Uttar Pradesh




23. Government of Kerala 7 3 4
24. Government of Tripura 5 0 4
25. Government of West Bengal 3 2 1
26. Government of Gujarat 1 0 1
27. Handloom Export Promotion Council,Chennai. | 1 0 1
28. HLL Lifecare Ltd. 1 0 0
29. Himachal Pradesh State Indsutrial 6 0 1
Development Corporation - - -
30. Herbal Research and Development Institute 1 0 0
(HRDI) - - -
31. Indian Diamond Institute 1 0 1
32. Indian Institute of Foreign Trade 1 0 0
33. Indian Institute of Management, Kozhikode 1 0 0
34. Indian Institute of Management, Shillong 1 0 0
35. Indian Institute of Plantation Management 1 0 0
(nPm) - - -
36. ILFS 5 0 4
37. India Trade Promotion Organisation,New 6 0 6
Delhi. - - -
38. Jammu & Kashmir State Industrial 3 0 1
Development Corporation Ltd. - - -
39. Kolkatta Port Trust, Kolkatta 1 0 0
40. Kandla Special Economic Zone 37 2 34
41. Manikanchan SEZ 9 0 9
42. Government of Meghalaya 7 0 2
43. Madhya Pradesh Audyogik Kendra Vikas 1 0 1
Nigam Ltd - - -
44, Marine Product E.D. Authority, Cochin 8 3 4
45, Mormugao Port Trust 4 A 2
46. Madras Special Economic Zone 35 3 31




47. National Center for Trade Information 1 0 1
48. National Institute of Fashion 1 0 1
Technology,Gandhinagar. - - -
49. NEW MANGALORE PORT TRUST 2 0 1
50. Noida Special Economic Zone 47 3 43
51. Plastic Export Promotion Council 2 0 2
52. PSIEC 2 0 4
53. RITES 3 0 3
54. Rubber Board,Kottayam,Kerala. 2 1 1
55. Sikkim Industrial Development and Investment 6 0 c
Corporation Ltd., (SIDICO), Sikkim - - -
56. Spices Board,Kochi. 17 0 10
57. SEEPZ Special Economic Zone,Mumbai 38 1 34
58. STCL Limited 1 0 1
59. Tea Board, Kolkata 1 0 1
60. Tamil Nadu Water Investment Company Ltd., 1 0 1
Chennai - - -
61. Vishakhapatnam Special Economic Zone 38 1 37
62. Visvesvaraya Trade Promotion Centre, 1 0 0
Government of Karnataka - - -
63. DM North 24 Pargana 2 0 2
64. West Bengal Food Processing Indsutries and 1 1 0
Horticulture Development Corporation Ltd. - - -
65. West Bengal Trade Promotion Organisation, 1 0 0
Kolkata - - -
Total 479 32 386




